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to the President and
English versions). [Placed
in Library. See No, LT-B126/
73]

ANNUAL REPORTS £TC. TOR 1071-T2 oy

$tare. Farnns

TRIBUTION OF FERTILAZERS,

THE MINISTER OF STATE IN THE
MINISTRY OF mnrcnlxr.‘m
(SHRI ANNASAHEB P SHINDE)

1 beg to lay on the Table—

N(I) A copy each of the following
pers (Hindi anq English versions)
usder sub-section (1) of sectfon G610A
of the Companies Act, 1958:—

(D Review by the TGovernment

on the working of the State
Farms Corporation of India
Limited, New Delbj, for the
year 187(-73

(if) Annusl Report of the State
Farms Corporation of India
Limited, New Delhi, for the
year 1971-72 slong with the
Audited Accotnts and the
comments of the Combtroller
and Auditor General therecn
[Placed in Librery. See No.
LT-5127/78 ]

(D Annual Report of the U.P. State
Agro Industrisl Corporation Limited,
Lucknow, for ibe year 1971-72 along
with {he Auditad Accounts and the
comments of the Comptrolelr and
Auditor General thereon [Placed in
Librery. See No LT-3128/731

(3) Annual Report of the Mahas-
rashira Agro-Industries Devalopment
Carporation Limited, Bembay, for the
yesr 107192 nlong with the Audited
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Accounty and the comments of the
Compiralisr and Auditor Geneesl
therson. {Placed & {dbrary. Se 8e.
LT-51R9/73.]

(4) Annual Report of the Mypore

Limig, Bengalors for the . yeer

197172 along the Audited At~

counts and the cOrmménts of the Cofrip-

troller @nd Ayditor General tharepn.

Egm; in Library Seg No. LI-5130/
]

(3) Annual Report of the Himachal
Pradesh Agro-Industries Corporation
Lamited, Sumilar for the year 1971-72
slong with the Audited Accounts.
{Placed in Library, See No, LT-5181/
731

(8) A copy of Notification No GSR
285(E) (Hipdi and English versions)
published in Gazette of India dated
the 20th May, 1973 yegarding distri-
bution of fertilizers, under sub-section
(6) of section 3 of the Easential Com-
modities Act 1855 [Placed in Library.
See No LT-5132/731]

Cerrorree  Accouwys or Awnaar W
pazr Boazp rom 1871-72 axp Nozwrt-
cATION RE Drumr MrzRUT  AND
BuLANDSHANR MILx AND Mnx Pro-
pucrs CONTROL ORDER, 1878

THE MINISTER OF STATE IN THE
or

MINISTRY AGRICULTURE
(PROF SHER SINGH): 8ir, I beg to
lay on the Tahle'—

(1) A copy of the certified Ac-
counts (Hindi and English
versions) of the Animal Wel-
fare Board, Madras, for the
year 1971-73, under sub-rule
(4) of Rule 24 of the Ani-
mal Welfare Board (Admin-

istration) Ruales, 1982
[Placed wm Lidrory. See
No. LT-5133/78).

(2) A copy of Notifiostion No.
80. 29 (R) (Hindl and En-



